BEFORE THE NATIONAL GREEN TRIBUNAL, KOLKATA

O. A. No.58 of 2024 (EZ)
(Earlier O. A. No. 167/2024/PB)

In Re: News item titled” Jamshedpur Sidgoda
mein nadi se avaidh rup se Balu dhulai ka khel
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BEFORE THE NATIONAL GREEN TRIBUNAL,

KOLKATA

0. A. No.58 of 2024 (EZ)

S (Earlier O. A. No. 167/2024/PB)
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= In Re: News Item titled "“Jamshedpur Sidgoda
=3 ' mein nadi se avaidh rup se Balu dhulai ka khel
=

jari prashashan maun”

appearing in Prabhat
Khabar dated 24.12.2023

............... Applicant (s)
Versus

Jharkhand State Pollution Control Board
& Ors.

\
RetNo:2. T £, D08, .cwue
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Affidavit on behalf of Jharkhand State

Pollution Control Board in compliance of the
order dated 26/02/2024 & 01/05/2024
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Ranchi and am duly authorized to swear this affidavit

and do here by solemnly state and affirm as follows: -

l1.That, at present, I am working and posted as

..ZzJharkhand State Pollution Control
Board, Ranchi and as such, I am well acquainted with

all the facts and circumstances of this case.

2.That, I have gone through the order dated 26/02/2024
and 01/05/2024 passed by the Hon’ble National Green

Tribunal, and have understood the contents therein.

3.That, I have been authorized to swear this affidavit
by the Competent Authority. Further, it is stated
that I have gone through the relevant files and

records in the present case.

4.That, the instant O.A. was taken up Suo moto by the
Principal Bench of Hon’ble NGT on the basis of news

item titled “Jamshedpur Sidgoda mein nadi se
avaidh rup se Balu dhulai ka khel jari
prashashan maun” published in Prabhat Khabar dated

24.12.2023 wherein it has been alleged that large

- scale illegal extraction of sand is in progress in
)
{_Sabarnrekha River at Sidhgora Police station area.

It "has been further revealed that the said
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extraction 1is taking place near Baridih district
school at night. The sand extractors transport
illegally extracted sand through tractors and
extract the sand from deep water of the river using
boats and sell it illegally at the rate ranging from
Rs.3500 to 4000. It has further been alleged in the
news item that the said activity is going on in

collusion with the police officers.

5.That, it is humbly stated and submitted that in view
of substantial issue relating to compliance of
environmental norms raised in the said news item,
the Principal Bench of Hon’ble Tribunal, New Delhi
vide Order dated 12.02.2024, was pleased to implead

the following as respondents in the matter:

(1) Jharkhand State pollution Control Board

through its Member Secretary.

(1i) Deputy Commissioner / District Magistrate, East

Singhbhum, Jamshedpur.

6.That, it is humbly stated and submitted that in
pursuance of the said order of Hon’ble NGT,

5¢7§f2?~;ncipal Bench, New Delhi passed in 0.A No.167 of
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Pollution Control Board, vide letter/ref. no. B-632
dated 01.03.2024, directed the Deputy Commissioner-
cum-Chairman, District Task Force (Mining), East
Singhbhum and the District Mining Officer-cum-
Member Secretary, District Task Force (Mining), East
Singhbhum to submit Action Taken Report (ATR)
against the alleged illegal sand mining as revealed
in the News Item dated 24.12.2023 published in
Prabhat Khabar.

Photocopy of letter/Ref.No.B-632

dated 01.03.2024 is annexed and

marked Annexure-A
.That it 1is humbly stated and submitted that the
District Mining Officer, East Singhbhum, Jamshedpur
in response to the said letter, submitted the action
taken report vide letter no. 219 dated 11.03.2024.
The Report inter alia provides a brief account of
the actions taken from time to time against illegal
transportation of sand from Subarnrekha River within
Sidgora police station area and the details of F.I.R

lodged/Inspections carried out which has been

.'Tfi%ﬁmmarized in tabular form as follows:-
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51 Place of No.of | Quantity
Date Occurance | vehicle | of Comments
no -] minerals
Seized | seized
1 |22.02.2021 | Bagunhatu 01 70 cuft | Penalty/Fine of Rs.
River bed el 50,000/was realized
against transporta
-tion of illegal
sand.
2 03.07.2021 | Baridih & | ... | i FIR lodged against
Bagunhatu 3 accused persons
River bed in Sidgora PS Case
No.85/21 dated
3 06.07.2021 Baridih 01 80 cuft | Sidgoda P.S Case
River bed sand No.86/21 dated
06.07.2021 lodged
4 03.08.2021 | Bhuiyadih 01 80 cuft | Sidgoda P.§ Case
River bed sand No.113/21 dated
03.08.2021 lodged
5 10.01.2022 | Baridih 01 80 cuft | Sidgoda P.8 Case
River bed sand No.07/22 dated
10.01.2022 lodged
6 14.02.2022 | Baridih 01 80 cuft | Sidgoda P8 Case
River bed sand No.31/22 dated
14.02.2022 lodged
7 |28.08.2022 | Near 02 300cuft |Penalty/Fine of Rs.
Sidgora sand 80,000/was realized
P.S against transporta
-tion of illegal
sand.
8 |23.12.2022 | Sidgora 02 200cuft | Sidgoda P.S Case
P.S area sand No.201/22 dated
23.12.2022 lodged
g |19.04.2023 | sidgora 01 200cuft | Sidgoda P.5 Case
P.S area sand No.100/23 dated
10.04.2023 lodged
10 | 06.11.2023 | Sidgora 01 100cuft | Penalty/Fine of Rs.
P.S area sand 25,000/was realized
against transporta
-tion of illegal
sand.
11 | 24.12.2023 | Sidgora 200cuft | Penalty/Fine of Rs.
P.S area 02 sand 1,00, 000/was
realized against
transportation of
illegal sand.




Summagx:

(1)Total no. of vehicles seized...13

(2) Total volume of sand seized ...1270 cuft.
(3) Total no. of FIR lodged ...07
(4) Total Penalty realized ...Rs 2.55 Lakhs

Photocopy of Action Taken Report
(ATR) dated 11.03.2024 is annexed

and marked Annexure-B

8.That, it 1is humbly stated and submitted that the
Report mentions that in the captioned matter the
Circle Officer, Keredari Circle and Officer in-
charge of Police Station conducted site inspections
of Pachra River, Sayal River, Navakhap River and
Mansukhiya River sites to check illegal mining and
transportation of sand and are keeping appropriate
and necessary vigilance over these places so that
there are no instances of uplifting of illegal sand
from the sites in question.

9.That it is stated and submitted that the said Report
further affirmed that during inspection no instances
of_uplifting of illegal sand have been found in the

aforesaid mentioned sites. Furthermore, inspection
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was also carried over the places Garikhurd,
Dabhabaghi, Paniyagarha and Hendegir and no illegal
storage of sand have been found in these locations.

10. That it is humbly stated and submitted that the
Hon"ble Court may be ©pleased to accept the
submissions made in the instant affidavit and/or
pass order as the Hon’ble Tribunal may deem fit and
proper for adjudication of the matter.

11. That, this Affidavit is filed bonafide and in the
interest of justice.

12, That the statement made in forgoing paragraphs are
true to my knowledge in annexure are true copy of

its original.

DEPONENT
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VERIFICATION:

Verified at Ranchi on this the day of

......... July, 2024
that the averments ¢ facts stated herein above are

true and correct

to my knowledge and belief and
nothing material has been concealed therefrom.
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wa= JHARKHAND STATE POLLUTION CONTROL BOARD

—— TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004

“NPp> Telephone: 0651-2400850 (Fax)/ 2400851/2400852/2401847/2400979/2400139
By Email Hon’ble NGT Matter
Time Bound (Urgent)
Ref. Noaasomiin i Ranchi, Dated. .....cccvovinvvinie i

Yatindra Kumar Das,
Member Secretary.

The Deputy Commissioner — Cum —

Chairman, District Task Force (Mining),

East Singhbhum.

The District Mining Officer — Cum -

Member Secretary, District Task Force (Mining),
East Singhbhum.

Sub: - Action Taken Report against the illegal sand mining in light of the order dated
26/02/2024 in O. A. No. 167/2024 in the matter of News item titled "Jamshedpur
Sidgoda mein nadi se avaidh rup se Baalu dhulai ka khel jaari prashashan maun"
appearing in Prabhat Khabar dated 24.12.2023 — Regarding.

Sir,

With reference to the above noted subject, it is, to inform that the Hon’ble NGT, Principal
Bench, New Delhi on dated 26/02/2024 in O. A. No. 167/2024 in the matter of News item
titled "Jamshedpur Sidgoda mein nadi se avaidh rup se Baalu dhulai ka khel jaari prashashan
maun" appearing in Prabhat Khabar dated 24.12.2023 has taken the matter for hearing and
passed the order (copy enclosed). The OA is transferred to the Eastern Zonal Bench for
appropriate further action. The matter will be listed before Eastern Zone Bench, Kolkata on
01.05.2024.

In light of the above, it is, hereby directed to submit the Action Taken Report against the
illegal sand mining in light with the above said News ltem appearing in the Prabhat Khabar
dated 24.12.2023 1o the undersigned by 31/03/2024 so that the Response may be filed in time
before the Hon ble NGT. EZB, Kolkata.

This issues with the approval of the Competent Authority.

Encl: As above
Yours Sincerely
Sd/-
(Yatindra Kumar Das)
Member Secretary

Memo No. B~ 6.32.. Ranchi, Dated.® .\.\ .CI.%‘ 2024

Copy to: The Regional Officer, JSPCB Regional Office - Cum — Laboratory, Jamshedpur for
information and it is directed to follow up with the District Task Force (Mining), East
_==Smghbhum and get the Action Taken Report at an earliest.
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Sri. Yatindra Kumar das

Member Secretary

Jharkhand State Pollution Cantrol Board
Dhurwa, Ranchi.

w8 —  Action Taken report against the illegal sand mining in light of the order dated 26.02:2024
in 0.A No. —~ 167/2024 in the matter of news item titled “lamshedpur Sidgoda mein

nadise avaidh rup se baalu dhulai ka khel jaari prashashan maun” appearing in prabhat
Khabar dated 24.12.2023 Regarding.
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! “ Gmail JSPCB RANCHI <ranchijspcb@gmall.com>

Regarding Letter no. - 219, Dated - 11.03.2024
1 message

Sanjay Kumar Sharma <dmo-jamshadpur@)]harkhandmail.gov.in> Mon, Mar 11, 2024 at 6:58 PM
To: ranchijspeb <ranchijspeb@gmail.com>

Respected Sir,

Please find the attachment.

Thanks & Regards.
DMO, Jamshedpur.

——e =

L letter no. 219, Dated 11.03.2024.pdf
"




